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been received.

IN THE CENTRAL ADMINISTRALIVE TRIBUNAL dYuuRfB L BanCH AT WYDERABAD

C.s.N0., 208 /97,

. Date of Orcders 26-2-9
Betweens

i« Applicant,
and

1, General Managek, 35C Elvy,
Railnilayam, Secunderabad.

2. Chief Commercial HManager,
SC Rly, Railnilayam,
Secunderabad.

3. Chief Personnel Manager,
5C Rly, Railnilayam,
Secunderabad.
«+. . Fespondents.

For the Zpplicant: Mr. G.Vidya Sagar, rdvocate .

For the kespondents: Mr.V.kajeswar Rac, SC for Rlys.

[He HON'BLE ME.JUSTICE M.G.CHAUDHARI 3 VICE~CHAIRMAN
THE HON'BLE MR.H,KAJENDEA PRASAD s uLLuEn(AJ”Q)
The iIlbUHEl made the follow1ng Orders

Prlma facie it appears to us that the conditions
stipulated in the impugnéd notifieatiod and the reasons given| for
non-selection of the agplicant are inconsistant with the recr itment
rules, rThe legality of the notification therefore calls for onsi-
deration.

Admit. ReébOndents to file counter within 8 weeks. Pendlng

the bearlno and-final disposal by way of interim orcder withouyt

prejudice to the richts and contentions of the respondents and

BERFXVIXYEXYC sSubject to the final result of the O.A. the regpondents

are directed to allow the applicant tO appear at the selection sche—
duled to be held on 2.3.97 but the result of the selection m y not be
‘made,
will be subject to the result of the C.a. The appointed candidate

declared until further Orders. ”he appointment of others, i

will be informed accordingly.

Heéring expedited. Libeety to apply after the reply has

Deputy 'Registrar (J)ce
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K’.Z"ﬂee';ffe}ﬂezal Panager, 3C My,

Lae cCopy Lo ﬁr.i.mﬂya &agm, aéﬁvaca%, GAT Myt

- ngilnilayen, .ecundezabad.

The Chief Comercial Manager,
re Rly, t:aunmaymi “ﬁcsum:-ra*mé.

The ”"‘hi-ﬁ%i :—‘mrsmml %"amarer, .
8 le, Hailnilamm, hemzrﬂmaiﬁaﬁv

one copy to Mx_‘hﬂujes:waz ‘zao, 8¢ for m:;w, f»;-:i’uﬁyd‘

Onez #Hale ccpy.
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